
n/

26.4.1993

CCP 416/92 in
OA 701/91

p, s. Ghauhan
¥ »

Union of Inclio

p.esent : SHH B. B. Raval. counsel fon tBe pemlone,
Shri B. K. AggarwaT, counsel for the -
respondents.

The iud9«ent has since been co.pVled »Uh as
.tated in the reply -hlch position also Shrl Baval
agrees. Havln, regard to the subsequent events and due
co.pllance, .e are not InclIned at this stape to 90
further Into the «atter. «e accept the evplanatvon for

' . u the respondents and drop thesedelay given by tne

proceedings.
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( B. N. Dhoundiyal )
Member (A)

( V. S. Maiimath )
Chairman-


